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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO(s). 936 OF 2003

STATE OF U. P. Appel I ant (s)
VERSUS
Kl SHANPAL & ORS. Respondent ( s)

Dat e: 30/06/2008 This Appeal was called on for hearing today.

CORAM : HON BLE MR JUSTICE R V. RAVEENDRAN
HON BLE MR. JUSTI CE P. SATHASI VAM
( VACATI ON BENCH)

For Appellant(s) M. Pranmod Swarup, Adv.
Ms. Vandana M shra, Adv.
Ms. Al ka Sinha, Adv.
M . Anuvrat Sharnma, Adv.

For Respondent (s) M. Arvind Singh, Adv.
Ms. I ndra Raghuvanshi, Adv.
M. Vinod Jindal, Adv.
Dr. Kail ash Chand, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. Pranmpod Swarup, |earned counsel for the State of
U. P. resuned his argunents at 10.40 a.m and concl uded at

11.10 a. m Thereafter, M. Arvind Singh, |earned counsel
appearing for all the respondents nade his subnissions upto
11.30 a. m

Argument s concl uded.

Judgenent reserved.

(Ravi P. Verm) (Anand Si ngh)
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